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already in progress and the construc~
tion work on path doubling bet~
ween Talcher and Rajatgarh is alfo
1n progress and a BG rail Iink from
Sambalpur to Talcher 1s also under
conswderation, it ig considereg that
the proposal does not seem to be an
economic proposition as corresponding
capacity can be generated by utilis-
Ing the existing trunk route with
lesser investment However, the
Railway has been recently advised to
update the survey.

Running of a super fast train between
Delhi and  Bhubaneswar

1020 SHRI KAHNU CHARAN
LENKA Will the Miuster of RAIL-
WAYS be pleased to state:

(a) whether Government propose
to -start g super fast train between
Delhi and Bhubaneswar to reduce the
rush m this route, and

{b) if so, the time by which it
would be imtroduced?

THE MINISTER OF RAILWAYS
(SHRT JANESHWAR MISHRA): ()
There 1s no proposal at present to 1n-
treduce -any addifignal train between
Delln and Bhubaneswar. Efforts are
however on to speed yp Neelachal

Express
(by Does _not arise.

Supplies of turn-key-sugar plants

1021 PROF -SOURENDRA BHA-~
TTACHARJEE: Will the Minster -of
AGRICULTURE be pleased to state:

“'(a) whethér 1t ig a fact that ‘Natfo-
nal Cooperative Development Corpo-~
ration has made a comprehnsive Iist
“of the Silpﬁﬁ”ers of ’fum-key sugar
”Iéhts,

(b) whether it s also g fact that all
the enlisted suppliers are not the
manufacturers of one cnitical equip-
_ment qut of the milling plant, boiler,
Aurko. alternator and “centrifugals;

. (c)_,If so, he details of the enlisted
suppliers as on the “3Tst December,
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1990 and also those who do not manii~
facture directly any one of the crifi-
cal equipment,

(d) whether the National Level
Standing Committee of National Co-
operative Development Corporation
has granted exemption to ecertain
firms for such manufacture of aly
crifical item; and

(e) if 5o, the names of such firms?

THE MINISTER OF STATE IN
THE DEPARBMENT OF AGRICUL-
TURE AND COOPERATION IN THE
MINISTRY OF  AGRICULTURE
(SHRI JAYANTILAL YVIRCHAND-
BHAI SHAH): (a) The Nationa) Co-
qperative Development Corporation
(NCDC) based on the recommenda-
tions of the Ndtional level Standing
Committee maintains the hst of sup-
pliets of turn-key sugar plants. The
list of supphers as prevalent before
the constitution of the present Stand-
ing Commiftee hag been adopted as
it is by the Commuittee at the national
level after its constitution, and there-
after three additional guppliers have
-been eplisted on the meritg of each
case- and on the basis of the main
criterig that the firm should be an
appraved suppher, of atleast “one of
-the -epitical "equipments.

(b) Yes, Sir

(¢) The 11st,s gre_at Statement-T and
II respecﬁ\ ely. However, the nants
of the firms at Annexure JI. were
in the list before the National Level
Stapding Committee was constituted.
(See below) .

(d) No, Sir.

) ‘(él Does not arise,_

STATEMEN’f
I"Suppliers  of complete .Sugar
Plants as on 311290

1. M|s. Andhra Foundry & Machines
Co. 1td., Moula Ali, Hydegabad.

2. M/s. Wuckau Wolf India Limited,
“Pimpri; Pune-411016. -



